Seventeenth Loksabha
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Title: New Delhi International Arbitration Centre (Amendment) Bill,
2022

The Minister Of Law And Justice (Shri Kiren Rijiju): Sir, [ beg to mov
for leave to introduce a Bill to amend the New Delhi Internation:
Arbitration Centre Act, 2019.
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SHRI KIREN RIJIJU : Sir, I introduce the Bill.




